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Petition(s) for Special Leave to Appeal (Civil) No(s).13424/2006

KRI SHNA CHAND Petitioner(s)
VERSUS
ASHOK KUMAR & ORS Respondent (s)

(Wth prayer for interimrelief and office report )

Date: 23/11/2007 This Petition was called on for hearing today.

For Petitioner(s)
M. Prakash Shrivastava, Adv.

For Respondent (s)
M. MP. Jha, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
Respondents have not filed counter affidavit.
There is also no request for the sane.

Li st before the Hon  ble Court.

(M P. BHADRAN)
Regi strar
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